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Compliance to Audit observations 

A. Main Report 
S.No. Audit observations Reply to Audit observations 
4(iv)(A) Income and Expenditure Account 

Income 
Interest Earned (Schedule XVI) - 
Rs.68.37 lakh 
The above includes Rs.39.84 lakh towards 
interest earned on Grants in aid during the 
year. However, as per Rule 230(8) of 
General Financial Rules, 2017, all interests 
or other earnings against Grants in aid or 
advances (other than reimbursement) 
released to any Grantee institution should 
be mandatorily remitted to the 
Consolidated Fund of India immediately 
after finalization of the accounts. 
 
Thus, non-compliance of GFR 2017, has 
resulted in overstatement of income and 
understatement of current liabilities by 
Rs.39.84 lakh and consequently 
overstatement of surplus to the same 
extent. 

The interest on grants-in-aid has been 
remitted to MCA on 18th November, 
2019. 

4(iv)(B) Contingent Liabilities and Notes to 
Accounts (Schedule XXIII) 
Capital Commitments  
Above does not include the Capital 
Commitment amount towards balance 
payment of Rs.61.44 lakh to NICSI for 
design and development of Web-Portal for 
IBBI. As per agreement, IBBI released 
advance payment of 25 per cent of 
Rs.20.48 lakh and balance amount was to 
be made in three instalments. As balance 
payment of Rs.61.44 lakh has not been 
made up to 31 March 2019, this should 
have been depicted under Capital 
Commitments. Thus, non-disclosure of the 
same has rendered the Capital 
Commitments note deficient to that 
extent. 

On completion of 25 percent of the total 
work, appropriate disclosure will be made 
under the Head-Capital Commitments in 
the Notes on accounts.   
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B. Annexure to Separate Audit Report 
1. Adequacy of Internal audit system 

There is no internal audit wing in the IBBI. 
Internal Audit for the year 2018-19 was 
done by external agency. 

- 

2. Adequacy of Internal control system 
Internal control system in IBBI is 
commensurate with the size of the 
organisation. 

- 

3. System of physical verification of fixed 
assets  
Physical verification of fixed assets was 
carried out in IBBI during 2018-19. 

- 

4. System of physical verification of 
inventory 
There is no inventory in the books of IBBI as 
on 31 March 2019. 

- 

5. Regularity in payment of statutory dues 
IBBI is generally regular in payment of 
statutory dues. 

- 
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